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THE MINISTER OF URBAN DEVE-
LOPMENT (SHRI MURASOLI MA-
RAN): (a) to (c) The judgement of the
Supreme Court delivered on 31-1.90 rela-
tes to the definition of term ‘weaker sec-
tions of the society’ in the context of ex-
emptions given under Urban Land (Ceil-
ing and Regulation) Act, 1976 by the
Maharashtra Government, The judgement
contains some directions to the Government
of Indiy and the Government of Mahara-
shira. The matter is under examination and
necessary action is  being taken by the
Gaovernment.

Written Answers

ftoview  of Natienal housing policy

1387. GHRI GHUFRAN AZAM: Wil
the Minisier of URBAN DEVELOPMENT
be pleased to state:

(a) whether Government propose to
review the existing national policy on
housing and alsg propose to bring an ac-
lion plan to tackle the problem; and

(» to what extent the poor people are
dhly to ke coacfited by the new policy
cn housing? )

THE MINISTFR OF URBAN DEVE-
LOPMENT (SHRT MURASCLI  MA-
RAN)Y: (a) Yes, Sir.

©2) The Covernmient is ween to intro-
dvee specific schemes for  increasivay the
s the T'ihsa g rural poor to shel-
ter and basie secvices, It is already opera-
numinr of «checes in ths Central
Plan for the rural poor belongings to
Scheduled Caste|Scheduled Tribes., pave-
ment dwellers in metropolitan cities, and
poor households in large cities.

tio

inclusioy, of chillies for
price

fixing support

1388. DR. YELAMANCHILI SIVAII.
Will the Minister of AGRICULTURE be
pleased to state: '

(a) whether there is any demand from
‘the Government of Andhra Pradesh ty in-
clude Chillies for fixing minimum support
Pprice; and
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(b) if so, what steps are being taken to
implement the same?

THE DEPUTY PRIME MINISTER
AND THE MINISTER OF AGRICUL-
TURE (SHRI DEVI LAL): (a) No, Sir,

{b) Does not arise.

Proposals for neiy railway lines for
Andhry Pradesh

1389. DR. YELAMANCHILI SiVAJL:
will ibe Miaister of RAILWAYS be
pleas=d to state:

ta) what are the ;-oposals of new
railway lines psnding icom Andhru Pra-
d>»h for consideration; and

(b) if so. the Jetails thereof?

TH% MINISTER GCF RAILWAYS
(SHRI GLIEORGE FERNANDES): (a)
and (b) A newv BG line betwe2n Telapur
and Patenchery (9.35 km: which had
been approved in 1981-82 at a cost  of

Rs, 515 crores is poading duz io eule
constraint of resources,
Precurement of paddy
390. DR, YELAMANCHILL SIVAIL

Wil tha Minister of 730D AND CIVIL

SUPPL S be rlensed to stute:

Sy ovhofher cay cousesshutions Rove
sergcly aen Tom  Croastal
Avidhirn egiva vezarding the ial of
nuidy volces well befow the  minimum

sunnart prices in Andhra Pradesh aadl to
epan purchase centres hy Foed Cormora-
tion of India to wmrocure paddy: and

(b) if so, what are the detuils thereot
#nd what stens are being taken fo redress
the same?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (SHRT NATHU RAM
MIRDHA): (a) Yes, Sir.

(b) In consultation with State Govern-
ment, Food Corporation of India  has
opened 44 purchas, centres. If requir-
ed, more purchase centres will be opened
in the State,



